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Report of the Joint Committee  O.A. No. 20 of 2026 (CZ) In the 

Matter of  Suo Moto News Item Titled “Saat Din Pehele Jahan 

Karyavai Ki Wahan Ab Bhi Avedh Khanan Me Lage Hain Mafia” 

appearing in Dainik Bhaskar Star Raipur Newspaper dated 

01.01.2026 Vs State of Chhattisgarh & Ors. 
 Background:  

Hon’ble National Green Tribunal, Central Zonal Bench, Bhopal vide order dated 
04.02.2026 in O.A. No. 20/2026“ Saat Din Pehele Jahan Karyavai Ki Wahan Ab Bhi 
Avedh Khanan Me Lage Hain Mafia” appearing in Dainik Bhaskar Star Raipur 
Newspaper dated 01.01.2026 Vs State of Chhattisgarh & Ors” the following person 
impleaded as party respondents. 

 

i. State of Chhattisgarh through district magistrate, Durg Atal Nagar  Collectorate, 
Durg (C.G) 

ii. State of Chhattisgarh through district magistrate, Raipur, (C.G)  
iii. Member Secretary Chhattisgarh Environment Conservation Board, Paryawas  

Bhawan, North Block Sec. 19 Atal Nagar , Distrct, Raipur (CG) 
iv. District Mining Officer, Atal Nagar Collectorate, Durg (C.G)  

To above respondents have to submit their reply to Hon’ble NGT. 
In said order the Hon’ble NGT also constitute a joint committee consisting the following 
members to visit the site and submit the factual action taken report.  

1.  One representative nominated by Secretary (Environment) State of Chhattisgarh. 
2. One representative nominated by Member Secretary, Chhattisgarh Environment 

Conservation Board. 
3. One Representative Nominated by the Director CPCB, Bhopal.     

Hon’ble tribunal directed the joint Committee to submit factual and action taken report 
within six weeks. Further, as per Hon’ble NGT order the CECB will be nodal agency 
for coordination and logistic support. Copy of the order dated 04.02.2026 of Hon’ble 
NGT is enclosed as Annexure-01.  
 

 Constitution of  the Joint Committee:  

In pursuance of Order dated 04.02.2026 of Hon’ble NGT, Bhopal and the nominations 
received from the organizations concerned members, a Joint Committee has been 
constituted comprising of the following members:   

1. Ghanshaym Lal Sahu, Deputy Secretary, Govt. of Chhattisgarh, D/O 
Housing & Environment, Mantralaya, Nava Raipur, Raipur. Copy of the 
nomination letter is attached as Annexure-02. 
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2. Sanjay Kumar Mukati, Scientist-C, CPCB Regional Directorate, Bhopal.  
3. Prakash Kumar Rabde, Regional Officer, Chhattisgarh Environment 

Conservation Board, Raipur. 
The copy of the nomination letters are attached as Annexure-03. 
 

 Brief about the case: 
 In Original Application (hereinafter referred as O.A.) raises concern issue of 

river mining by using of heavy machinery and motorboats in violation of 
environment norms. The key issue raised by newspaper Danik Bhasker Star 
Raipur 01.01.2026. Illegal sand mining continuous openly as WRD and 
Environment department fail to take decisive action. Sand mining is in flowing 
water it harms aquatic life disturb ecosystem and pollute river water through 
motorboat. Sand is being lifted from the chain mountain stockpile and 
transported in trucks to Durg and Bhilai, and also issue raised about sand theft 
at river Kharun at Sathpakhar, a team from the Durg-Raipur Mineral department 
reached at the site and seized the stockpile. However within just seven days 
illegal mining resumed and it is also alleged or issue raised, it is being 
influenced by former MLA of Durg District.The mineral Department is 
reluctant to take action against him and also the issue raised about soil 
extraction /excavation on the bank of river Kharun at Satpakhar place and 
blocked the irrigation canal. 
 

 Site Visit of the joint committee 

In accordance with the aforementioned Hon’ble NGT order dated 
04.02.2026, the joint committee members/representatives and the officials 
of the CECB Raipur visited, the said site, on dated 06/04/2026. Following 
officials were present during the joint committee visit (Attendance sheet is 
enclosed as Annexure-4). 
 

  Site Visit Observations of the joint committee 
The constituted joint committee visited at the site and following observations 
were made. 

1. The River Kharun is a main 120-135 km long tributary of the Shivnath 
River in Chhattisgarh. The river divides two district boundaries that is 
Raipur and Durg at Satpakhar area. Satpakhar anicut dam is 10-15 km away 
from Raipur city.  

2. During the visit of the joint committee no sand mining activities were 
observed during the inspection into river Kharun at Satpakhar area. 

3. The joint committee has visited both the river bank of Kharun (towards 
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District Durg side & District Raipur side). At District Durg side no 
excavation of sand and no stockpile of sand was found. However, at the 
bank of river Kharun towards the Raipur side the excavations of soil and 
stockpile of sand was observed. On the comprehensive enquiry/ analysis 
the joint committee came to know about the excavation/desilting/ removal 
of overburden from upstream of Kathadih anicut (also known as Satpakahar 
anicut) in block Dharsiwa, District Raipur of river Kharun by Water 
Resource Department (WRD) Raipur C.G. due to increasing the water level 
of this anicut for the further supply to the municipal corporation of Raipur. 
As per the statement of the WRD official (Sh. Vikas Chandrakar, Assistant 
Engineer), the above work is approved by the Government of Chhattisgarh 
and done in the month of April to June 2025. The excavation done by the 
JCB/ pock land machines as said by the official. During that time water 
blocked from the upstream of river Kharun with help of upstream anicut. 
That work was done by M/s T.B.S Banchhor Durg Chhattisgarh. The copy 
of the administrative approval for renewal of overburden from Kathadih 
anicut by Govt. of Chhattisgarh and the copy of workorder is enclosed as 
Annexure-5.   

4. The official of the WRD stated that the above work has been done by 
restricting the water flow with the help of the anicut present at the upstream  
of the Kathadih (Satpakahar) anicut. 

5. During the enquiry by joint committee a WRD official stated that, During 
the desilting work of the river Kharun, Soil mixed Sand was also extracted 
from river bed and was stored as stockpile at the right bank of the river 
(towards Raipur side). The stored sand will be used in the construction of 
retaining wall/ Ghat at the right bank of the river (towards of Datrenga 
village side) for constructing retaining wall at Datrenga village side and 
also will be used in beautification of the river front at the Satpakahr anicut. 
The retaining wall will be constructed to protect soil erosion of the right 
bank of the river and to protect from the flood in heavy rainy season. This 
project of WRD is also approved by the Govt. of Chhattisgarh. The copy of 
the administrative approval for beautificaton and construction of Ghat by 
Govt. of Chhattisgarh and the copy of workorder is enclosed as     
Annexure-6. 

6. The construction of retaining wall will be done by M/s Narendra Kumar 
Dubey, Vill.- Pikridih, Dist.- Raipur.  

7. The stored sand is approximately 60-70 trolley at right side of the river 
bank (approx. 30-40 m distance from the river). The WRD official stated 
that permission has been taken from the Mining department Raipur and the 
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royalty has been deducted from bill amount of contractor and the same has 
been deposited to Govt. Head. 

8. The Joint committee prepared Punchnama at the site. The copy of the 
punchnama attached is enclosed as Annexure-7. 

9. The Dy. Director of Mining department, District Durg stated at the site that, 
many illegal sand transported vehicles were seized and also imposed fine in 
this area and said can not denied the illegal sand mining activities in this 
river. The Dy. Director of Mining department, District Durg said that they 
will submit action taken against illegal sand mining and reply to Hon’ble 
NGT. 

10. Satpakhar anicut is developing as local water picnic spot (bathing ghat)  as 
appearance/seen  during the visit of joint committee. 

11. During the site inspection the joint committee observed the water was 
flowing from the Satpakhar anicut and the river water quality as in  
appearance was clean. 

12. At the left bank of the river (towards Durg side) a small pile of soil was 
seen by the joint committee. The WRD official stated that the soil is stored 
during the desilting/overburden removal of river. 

 Recommendation/ Suggestion  of the joint committee: 
1. There should be strict vigilance on illegal sand mining activities in river 

Kharun by the Mining department and concerned local administration of both 
the districts. There should be night monitoring on illegal sand mining. 

2. The small soil pile stored at the left bank of the river kharun (towards Durg 
side), should be removed from the bank by the WRD through the concerned 
company i.e. M/s TBS Banchhor Durg Chhattisgarh. 

3. WRD should ensure the retaining wall/ Ghat nirman work shall be done as per  
guidelines and also shall take necessary precautions during the construction 
work sto that the  water quality of the river could not be deteriorated.  

Prakash Kumar Rabde,  
Regional Officer,  
C.G. Environment 

Conservation Board, Raipur 

 Sanjay Kumar Mukati,  
Scientist-C, CPCB, 

RD Bhopal 
(M.P.) 

Ghanshaym Lal Sahu  
Deputy Secretary,  

Govt. of Chhattisgarh, D/O 
Housing & Environment, 
Mantralaya, Nava Raipur, 

Raipur (C.G.) 
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Photographs taken during the site visit- (Annexure-8) 

 

 
 
Joint committee members and other departments officials at the 
Satpakhar, river Kharun, Village Ghugua, Tehsil-Patan, District-Durg. 
(C.G.)  
 

Soil pile at the left bank of river Kharun at near Satpakhar anicut  
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Sand stockpile at the right bank of river Kharoon towards 
DatrengaVillage side, District Raipur. 

During estimation of stock sand by the joint committee  
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View of Desilting/overburden removal at the right bank of river Kharun 
by WRD (Towards Datrenga village side), Dist-Raipur  
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